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installation of thermal power station in
Dohrighat, and that this may kindly be in-
cluded in the Eighth Five-year Plan.

[English]
(lv) Need to pay interim relief to
workers of public sector units
of West Bengal

SHRI BASUDEB ACHARIA (Bankura):
About 1,00,000 workers of the central public
sector units in West Bengal started an indefi-
nite strike from 14-12-1987 to press their
demand for interim relief, which was given by
the Government to officers of these 1nits.

The strike call had been given jointly by
nine central trade unions including INTUC,
CITU, AITUC.

The proposed strike originally sched-
uled from November 23, 1987, had been
deferred in view of the Union Labour
Minister's assurance of looking into the
demand.

When the officers and 2axecutives are
getting intenm relief then why are the work-
ers not getting this relief?

| request that steps be taken by the
Government to mitigate the grievances of
workers of public sector units of West Ben

gal

(v) Need for special allocation of
funds in Union Budget for
Telengana region

SHRI C. JANGA REDDY (Han-
amkonda): In Andhra Pradesh there are
three regions, viz., Rayalaseema, Andhra
and Telengana. There is no big project in
Telangana districts except Pochampadu for
which construction work had started long
back but has not been completed so far.
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There are proposals for some mediumirriga-
tion projects like Bhima project but not even
a single project has started. The work on all
the projects is very slow because of meagre
funds. No funds have been allotted for Sri
Ramapada Sagar Project in the last three
years though the plan allocations were
made to complete it under Plan schemes. All
this adds to the sufferings of the region. It is,
therefore, requested that a special allocation
may be made in the Union Budget for Telan-
gana region for the proper development of
the region, and a separate budget provision
may be made in the State Budget also.

[ Translation)

(vi) Demand to develop Chi-
trakoot and Mahiyar as tourist
centres

SHRI AZIZ QURESHI (Satna) Mr.
Speaker, Sir, in the Satna Lok Sabha Con-
stituency, various historical places, which
are important from tourism point of view too,
are lying without any development. Places
like Chitrakut and Mahiyar, which are the
centre of attraction of the tourists due to their
historical, cultural and religious importance,
have neither been tully developed nor do the
domestic as well as foreign tourists get all
the facilities during their visit there. Chitrakut
has not been developed because it lies half
in Madhya Pradesh and half in Uttar
Pradesh. There I1s no railway station in
Madhya Pradesh by this name for the con-
venience of passengers coming to Chitra-
kut. whereas if the passengers get down at
Majhagawan then they will get morefacilities
in starting their religious rituals. Mahiyar also
awaits a similar development.

The historic temple of Lord Shankar
also comes in the Chitrakut Legislative
Assembly constituency where a number of
tourists visit for ‘darshan’ and blessings, and
as there is no bridge on the only road there,
the tourists face a lot of problems during
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rainy season. Similarly in.the Barwara Leg-
islative Assembly constituency there is an
ancient suburb named Billary which consists
of a lot of items of archeological interest
towards which the department has neither
paid any attention, nor has taken it over, and
thus they are getting destroyed.

The Minister of Tourism should pay
special attention on all these issues and
should set up a Central Development Au-
thority which may undertake the develop-
ment works both in U.P. and Madhya
Pradesh independently. Similarly a plan
should be made for other places too and the
Madhya Pradesh government should be
given special funds for executing these
works.

[English)

(vil) Need to open Kendriya
Vidyalaya in Etah, U.P.

SHRI MOHD. MAHFOOZ ALI KHAN
(Etah) : In Etah district in Uttar Pradesh,
which is a backward district in the State,
there are, at present, no good schools or a
college where children could be admitted.
Therefore, the parents are forced to send
their children to distant places for their edu-
cation. This causes considerable financial
burden on the parents particularly belonging
to the middle and lower income, groups
besides causing a lot of inconvenience tothe
children. Needless to emphasis that good
education is a pre-requisite for the develop-
ment of a chjld’s mind in the early stages to
make him a good citizen and ultimately for
building up a healthy nation. But, unfortu-
nately , the backward district of Etah is yetto
be brought in the main-stream of countty’s
progress in the educational field. A large
number of people of Etah are serving outside
the Stateontransferable jobs such as armed
forces and other Central Government organ-
isations and their children are suffering for
want of good educational institutions. There
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has been persistent demand for a Central
School in Etah to overcome this problem.

| would, therefore, urge the Govern-
ment that the feasibility of opening as Ken-
driya Vidyalaya in Etah may kindly be con-
sidered and necessary steps taken to open
such an educational institution before the
commencement of the next academic year
in the larger public interest.

[ Transiation)

(vil) Need to abandon the move to
start casinos in Hotels to at-
tract foreign tourists

SHRI RAM PUJAN PATEL (Phulpur):
Mr. Speaker, Sir, | want to draw the attention
of the House on this important subject under
Rule 377:-

lam drawing the attention of the govern-
ment of India on a very important subject.
India is a very vast country known for its
spiritualism, where the foreign tourists come
to seeck mental peace because they are fed
up with the materialistic life in their qwn
countries. The element of spiritualism here
has unique place in the whole world, but it is
sad that the government of India has taken
this first step of opening casinos in hotels
situated on the coasts of big cities like
Bombay, Calcutta, Madras and Goa. The
government feels that by doing so, it will
succeed In attracting tourists. What is the
propriety behind legally opening such things
on the pious land of this country which are
not only condemned by the people of this
country but by the whole world. This results
inthe moral degeneration of humanity. It will
severely damage nation's dignity and the
economic and social development.

| wishthatthere should be a compaetition
in good deeds in order to enter the 21st
century. Sant Kabir has said in his discourse
that:-



